NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

C.P. No. 2/409/CLB/MB/2015(0ld)
TP. No 85/409/NCLT/AHM/2016(New)

Coram: Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 24.01.2017/

Name of the Company: Bhupendra Singh
V/s.
Silver Oak (India) Pvt. Ltd. & Ors.

Section of the Companies Act: Section 409 of the Companies Act, 1956

SIGNATURE

S.NO. NAME (CAPITAL LETTERS DESIGNATION REPRESENTATION

None present for both parties.

The status of M.Com. A 4/2015 on the file of Hon’ble High Court ot Madhya
Pradesh Indore Bench is not placed on record.

[.ist the matter on 21.3.2017.

bt gl Segeigy. S——
- . ma
W T ——

(BIKKI RAVEENDRA BABU)
MEMBER JUDICIAL

Dated this the 24" day of January, 2017.



